
                                              BEFORE THE NATIONAL GREEN TRIBUNAL 

       SOUTHERN ZONE, CHENNAI 

           Original Application No.103 of 2020 (SZ) 

 

In the matter of: 

Tribunal on its own motion Suo Motu 

 

                                                                                  Versus 

The District Environmental Engineer, 

Tamil Nadu Pollution Control Board And Ors .                                                …Respondent. 
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Through 

Dr. D. Shanmuganathan 

Standing Counsel For Government of Tamil Nadu 

National Green Tribunal 

Southern Zone, Chennai 

 

DATE:22.01.2026 
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DATE: 07.01.2026


